
Name of Officer (In Full) :

Date Of Birth                  :

Present post held            :

Name of District. Sub-

Division, Taluka and Village 

in which property is situated

If not in own name, state in 

whose name held and his/her 

relationship to the Govt.-Servant

How acquired ? Whether by 

purchase lease mortage, 

inheritance, gift or otherwise 

with details of persons from 

whom acquired

Housing and other Building Land

1 2 3 4 5

1. Rajkishor Nagar Bilaspur 

plot no 21 

- 2400 Sq. feet  Own name Parental

2. Hemu Nagar Bilaspur 

khasra no 786/2

Pakka Makan 3500 Sq. 

feet

- Smt Premlata Awasthi (Mother) Parental

3- Shanker Nager Bilaspur 

khasra no 806

Kaccha  Makan 3000 Sq. 

feet

- Smt Premlata Awasthi (Mother) Parental

PROFORMA FOR DECLARATION OF ASSETS 

(As On 31.03.2012)

Immovable Property

Name of details of Property

Harish Kumar Awasthi 

09/08/1976

CIVIL JUDGE Class-1 Akaltra

(A) Gold  total 34 tola(340 gram) Rate @ 28097 Date 31-03-12 (23 ca)        =    955298/-

  [380 gram – 45.6 gram (Jalan @12% ) = 334.4  ]

 (B) Silver  total 20 tola (200 gram) Rate @  550 Date 31-03-12                   =       11000/-

Movable Property (Value Above 25000/- of Rs.)

Jewellary (Lump Sum)

Name of Articles

1- One Split A.C. worth Rs 30000/- Aprox

2- One Maruti Wagon –R car  worth Rs 300000/- Aprox



Name of Bank City Amount

1 2 3

1) Fixed Depositess (A) Central bank (own name) Bilaspur 86212

(B) state bank of india wife’s name  (FD continuous before marriage Main Branch Bilaspur 234253

2) Savings Bank A/Cs (A) State bank of india Janjgir 736561

(B) State bank of india Mangla Bilaspur 1700

(C) State Bank of India 

Joint with elder Brother Rly Bilaspur 1000

(D) Central Bank Of India Joint with MotherBilaspur 3300

3) PPF Nil Nil Nil

4) GPF Nil Nil 430049

5) NSS Nil Nil Nil

6) Others Nil Nil Nil

1-       In case where it is not possible assents the value accurately the approximate value in relation to present condtion may be indicated

Note- The expected declaration of assets is subject to Procisions of C.G, Civil Services (Conduct) Rules 1965

Signature & Date 

Shares/Debentures

Name of Issuing Company: Nos. Of Shares

1 2

Life Insurance Policy & Others

Name of Issuing Company Amount

1 2

(A) S.B.I. LIFE Ins. Total four Bima Policy Total  430000@& (own) total premium already paid430000

(B) Life Insurance co. Two Bima Policy Total 100000@& (own) total premium already paid100000

(C) Life Insurance co. one Bima Policy sum ass. two lac 23660

(D) S.B.I. LIFE Ins. One Bima Policy  50000/- premium paid annually  (own) 50000

(I) Tata Aig Policy  sum ass. Twelve  lac.  premium paid annually (Daughter’s name) 109378/-109378

Bank Deposites/Securities & Investments 

(E) Life Insurance co.  Two Bima Policy  sum ass. 190460 & 2 

lac  premium paid annually  (own) Total  24662/-

24662

(G) Life Insurance co.one helth protection plus Bima Policy  prem. paid annually (own) 16000/- 16000

(H) Life Insurance co.one Bima Policy  sum ass. one lac  premium paid annually (wife’s name) 6287


